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1582. SHRIMA TI SHARDA MUKER. 
lEE; Will ,be Miniller or EXTERNAL 
AFFAIRS be plealcd 10 lIalo ; 

(a) ~  OOYCIlIlDeDI'. .umllon 
bal beeD dra"D to Ibe ,.porled publicalioa 

Ia ........ 01 " ... DIII IfIuIurW" '" Raja 
,......,KMD: 
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(b) if 10, whether Government bave 
made any attempt to enquire into the 
Raja's reported allegations contained in 
the publication that pillars demarcating 
the territory of Jammu and Kashmir were 
removed and territory beyond Hunza was 
banded ovor by Pakistan to China; and 

(c) if so, Government's reaction thereto ? 

THB DBPUTY MINISTER IN THE 
MINISTRY OF EXTBRNAL AFFAIRS 
(SHRI SURBNDRA PAL SINGH): (a) 
Yes, Sir. 

(b) and (e). Government i. already 
aware that under the so·called Sino-Pak 
Agreement, 1963. Pakistan lave away over 
20:J() sq. miles of Indian territor, of Jammu 
& Kashmir to China. Government lodged 
protests witb the Governments of China and 
Pakistan making it clear that tbe so called 
Sino·Pak Aareement of 1963 wu iIIollal, 
invalid aDd unacceptable. 

IndIan Delf,atlon to Tltalland 

1583, SHRIMATI SHARDA MUKER-
JEE : Will the Ministtr of FOREIGN 
TRADB be pleased to state : 

(a) whether an official deleeation 
beaded by tbo Secretary to his Ministry 
vISited Thailand recently; 

(b) whetber Thailand is keen on getting 
Indian COllaboration in key sectors of its 
economy; and 

(c) if so, the fields of co-operation? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
RAM SBWAK) : (a) An oWcial deleBation 
headed by a senior official (not tbo Secre-
tary) of tbe Ministry of Foreiln Trade 
participated in the meetin, of the BCAFE 
Committee on Trade held in Sanlkol< in 
February, t970. The Secretary. Foreian 
Tlade, also visited Banlkolc, but in his 
capacity as a member of the Governing 
Council of the Asian 'nstitute for Econo-
mic Development and Planninl and as 
Chief Conlultant to Ihe EeAFE on ils 
Asian Trade Development and Liberalisa-
tion programme: 

(b) and (c/' While cerlain bl'Old pOlsi-
tlilitie! bave been discussed belWeeD Ille 

Iwo countries, no specific request in tbe 
matter hu been received from the ~

ment of Thailand. 

Vilit by tbe Minister of Foreia" Trade 
to Yuaosl:nia 

1584 SHRIMATI SHARDA MUKER-
JEE: Will the Mini<ter of FOREIGN 
TRADE be pleased to state : 

(a) whether the economic co-operation 
between YUloslavia and India is on 
the rocks because YUlloslilvia is trying to 
breal< away from the sy,tem of rupee 
trade between ber and India; 

(b) whether be ~ s d Yugoslavia in 
the last week of December, 1969 in tbis 
connectioD; and 

(c) tbe outcome of talks be bad with 
Yugoslavia leaders 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
RAM SEWAK) : (8) No, Sir. 

(b) and (e). During the visit of the 
Minister of Foreiln Trade to Yugoslavia 
in the last week of December. 1969, a 
Protocol wu signed extending the validity 
of the existina Trade & Payments Agree-
ment upto 31st March, 1971. This Aaree-
ment provides for settlement of all commer-
cial and non-commercial t,ansaclions 
between the two countries in Indian 
Rupees. 

VI"lation of the Ba. nn til. production 
or Cotoured SareH.". Po ... rloo",. 

1585. SHRI N. R. DBOGHARE : Win 
the Minister of FORBIGN TRADE be 
plealled to state : 

<a) whether it i. 
ment imposed a ban 
coloured saren by 
recommendations of 
Committee; 

a fact that Govern-
on tbe production 
power loom. on the 
tho A,ok. Mebta 

(h) if so, whether it is also a ract that 
Ihis ban is beina constan,ly violated by \be 
powerloom. particularl) in Mahara.htra 
and that lhere i. larle .calc .rcnrth of 




